NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI
DAILY CAUSE LIST DATED 03.01.2019 (Thursday)
Court—11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical)

For Admission (After Notice)

1. | Comp. App. (AT) | Equipment Conductors & S. Hariharan Rakesh K
(Ins) No. 517 of cable Ltd. Sharma

Transmission Corporation of
Andhra Pradesh Ltd.

2. Comp. App. Aegis Infrastructure Pvt. Ltd. Munawwar Naseem
(AT) No. 397 of | & Ors.
2018 Vs.

Registrar of Companies, NCT
of Delhi & Haryana

For Hearing (Part Heard)

3. Comp. App. (AT) Narendra Kumar Dhoot Sameer Gupta P.S. Singh
No. 223 of 2018 V/s.
Premier Ltd.
For Hearing
4. Comp. App. Insys Instruments Systems (India) GouthamShivshankar Gaurav Rohilla
(AT) No. 231 of | Pvt. Ltd.
2018 Vs. _
Registrar of Companies
(Karnataka)
5. Comp. App. VRG Healthcare Pvt. Ltd. & Ors. | Padma Priya P.K. Mittal
(AT) No. 3850f | Vs.
2018 Ganesh Ramchandra Chakkarwar
Copy to: -
1. Notice Board By Order
2. Reception -sd/-
3. Record File
4. Website: www.nclat.nic.in Registrar
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